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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH 
JABALPUR 

 

Original Application No.203/01070/2017 
 

Jabalpur, this Tuesday, the 31st day of July, 2018 
  

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER 

HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER 
 

1. K.C. Rout aged about 53 years, S/o Shri Ananda Chandra Rout, 
Working as Senior Divisional Operations Manager, South East 
Central Railways Bilaspur Chhattisgarh R/o 10/2 Type 4-B, 
Railway Officers’ Colony Bilaspur Chhattisgarh 495004 
 
2. Om Prakash, Aged about 50 years S/o Shri Sukhdev Prasad, 
Working as Senior Divisional Materials Manager, South East 
Central Railways, Raipur R/o Plot No.424/91 Padum Nagar East 
Street No.2 Charoda Bhilai District Durg Chhattisgarh 
 
3. R. Ranga Rao, Aged about 47 years, S/o Shri R.Jogenna, 
Working as Dy. Chief Mechanical Engineer Coaching (Broad and 
Narrow Gauge), South East Central Railways Headquarters, R/o 
Qtr. No.1086 Railway Officers’ Colony Bilaspur Chhattisgarh 
495004 
 
4. Amit Kumar Das, Aged about 44 years, S/o Shri Sheopujan Das 
Working as Dy. Chief Signal and Telecom Engineer/Con. South 
East Central Railways, Bhilai R/o B-102 Shree Karsan Heritage 
Daldal Seoni Mowa Raipur Chhattisgarh 492001 
 
5. Navneet Raj, Aged about 47 years, S/o Shri Dharam Raj 
Working as Sr. Divisional Safety Officer, South East Central 
Railways, Nagpur R/o Bungalow No.142 Railway Officers’ 
Colony Mount Road, Nagpur Maharashtra 440001 
 
6.R.K. Sethi, Aged about 58 years, S/o Shri Ananta Charan Sethi 
Working as Senior Divisional Finance Manager, South East 
Central Railways Nagpur R/o Bungalow No.183/1 Railway 
Officers’ Colony Mount Road, Nagpur Maharashtra 440001     
                       -Applicants 
(By Advocate –None)  

V e r s u s 
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1. Union of India, Through Chairman Railway Board, Ministry of 
Railways Rail Bhawan New Delhi 110001 
 
2. The Secretary, Railway Board, Ministry of Railways, Rail 
Bhawan, New Delhi 110001 
 
3. The Joint Secretary (E)-II Railway Board, Ministry of Railways, 
Rail Bhawan New Delhi 110001 
 
4. The General Manager, South East Central Railways 
Headquarters Bilaspur District Bilaspur Chhattisgarh 495004 
 
5. Principal Chief Personnel Officer, South East Central Railways 
Headquarters Bilaspur District Bilaspur, Chhattisgarh 495004 
                  -   Respondents 
(By Advocate –Shri Vijay Tripathi) 
 
 

O R D E R (Oral) 
By Navin Tandon,  AM:- 

None for the applicant. 

2. It is observed that from the last three occasions i.e. on 

08.02.2018, 13.04.2018 and 29.06.2018 no one had appeared on 

behalf of the applicant and today also when the matter was called 

neither the applicant nor his counsel represented. It seems that the 

applicant has lost interest in pursuing the matter. 

3. In these circumstances, we are left with no option but to 

dismiss this Original Application for want of prosecution. 

Accordingly, this O.A. is dismissed.  

 

(Ramesh Singh Thakur)                                    (Navin Tandon) 
Judicial Member                          Administrative Member                                                                                   
 
kc 


